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receipt

Amount claimed Amount of 
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covered by 

guar-
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related 
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CoC

1

Nimitaya Properties 

Limited 16-03-2022         9,49,76,987.00                -   Loan given to Corporate debtor 0 Yes 0%                 -                            -                       -           9,49,76,987.00 Note 1

2

Nimitaya Infrastructure 

Private Limited 17-03-2022         5,07,15,000.00                -   Loan given to Corporate debtor 0 Yes 0%                 -                            -                       -           5,07,15,000.00 Note 1

3 Daulat Leasing Finanace 26-03-2022         1,35,00,000.00                -   

Security given to Corporate 

Debtor 0 No 0%                 -                            -                       -           1,35,00,000.00 Note 1

4 Lailt Gulati 26-03-2022         1,00,00,000.00                -   

Security given to Corporate 

Debtor 0 No 0%                 -                            -                       -           1,00,00,000.00 Note 1

16,91,91,987.00      -             -              -                       -                  16,91,91,987.00      

Note 1: Nature of Claim and Claim amount is yet to be finanlised.

Annexure-4

Name of the corporate debtor: Nimitaya Hotel and Resorts Limited;

Date of commencement of CIRP:  24/12/2021;

List of creditors as on: 25/04/2022

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in ₹)

Sl.

No.

Name of creditor Details of claim received Details of claim admitted Amount of 

conti- 

ngent 

claim

Amount of any 

mutual dues, 

that may be

set-off

Amount of 

claim not 

admitted

Amount of claim 

under

verification

Remarks, if 

any


